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QuEsnON 1lEGA1U)ING PROVISION OF FAClU-
TIES TO LEADEIlS OF ()PPOSmON P AIlTIES IN 

PARLIAMENT 

3746. SHRl YASHPAL SINGH: WiU 
the Minister of PARLIAMENTARY 
AFFAIRS be pleased to state: 

(a) whether Government are considering 
a proposal to give cettaio facilities to 
Leaders of Opposition Pames in the Lok 
Sabha and Rajya Sabha, as is prevalent in 
cenain foreign countries and in cettain 
State Legislatures; and 

(b) if so, by what time a decision would 
be announced? 

TIlE MINISTER OF PARUAMEN-
TARY AFFAIRS AND SHIPPING AND 
TRANSPORT (SHRl RAGHU 
RAMAlAH): (a) and (b). The matter 
is IJIldac consideration. 

PROMOTION OF CANDIDATES BBLONOING TO 
ScIll!DULBn CASTES AND 'I'IuBBs 

3747. SHRl KIKAR SINGH: WiU the 
Minister of HOME AFFAIRS be pleased 
to state : 

(a) the number of candidates, year-wiac 
Scheduled Castes, Scheduled Tribes BDd 
others, eeparately, promoted through each 
Depanmental ExanIination to which reser-
vation was applicable (Examination, 1965 
-1963) with reasons for shortfall, if any, 
in the number of Scheduled Castes; 

(b) whether the distribution in any year 
was changed if so, the court decision there-
on; 

(C) whether Scheduled Castes/SCheduled 
Tribes candidates of 1963 Examination bet-
ter qll1llified than many non-Scheduled 
Castes/Scheduled Tribes candidates already 
promoted were ignored aDd also about 90 
per cent Reserved vacancies of last three 
Examinations, were dereserved; if so, 
reasons therefor; 

(d) whether there are any representa-
tions cOmplaining of injustice to the quali-
fied Scheduled Castes and Scheduled Tribes 
candidates of 1963 Examination; aDd 

(e) if so, the particulan thereof and 
how do Government propose to undo the 
injustice done to them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRl 
VlDYA CHARAN SHUKLA): (a) to 
(e). A statement is laid on the Table of 
the House. [Placed in Library. See No. LT-
2354/691. 
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